Year Amount of Cess collected (in Rs.)

2007-2008 Rs. 73,30,57,435
2008-2009 Rs. 103,40,606,592
2009-2010 Rs. 146,94,59,112

ToTAL: Rs. 323,65,83,13¢

(c) No such consultation is required under the Act.

(d) es, Sir. But their demand cannot be acceded to because there is no provision under
the Building and Other Construction Workers Welfare Cess Act, 1996.

Fund allocation to NE States under JNNURM

2472, SHRI BIRENDRA PRASAD BAISHYA: Wil the Minister of URBAN DEVELOPMENT be
pleased to state:

(a) the State-wise details of financial allocation made, amount released, utilization and
achievement for the implementation of various components of Jawaharlal Nehru National Urban
Renewal Mission (JNNURM) in the North Eastern States for the last three years; and

(b) the State-wise details of projects for establishment of various infrastructures under
JNNURM under consideration of the Ministry including the time by when these are likely to be

sanctioned?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRI SAUGATA RAY): (a) Details of State-wise financial allocation for North Eastern States
and amount released for utilisation under Urban Infrastructure and Governance (UIG) Sub-
Mission of Jawaharlal Nehru National Urban Renewal Mission (JNNURM) is given in Statement-|
(Seebelow).

Details of State-wise financial allocation for North Eastern States and amount released for
utilisation under Urban Infrastructure Development Scheme for Small and Medium Towns
(UIDSSMT) is given in Statement-| ( See below ).

(b) One Detailed Project Report (DPR) namely Storm Water Drainage at Kohima,

MNagaland is under consideration under UIG Sub-Mission.

Under UIDSSMT, Two (2) projects of Assam, One (1) Project of Manipur and Four (4)
Projects of Tripura have been received in the Ministry. All these States have exhausted their
Mission allocation under UIDSSMT and, therefore, these Projects cannot be considered for
release. In respect of Nagaland, four technically cleared Projects are pending for want of specific
priority by the State Government of Nagaland which can be accommodated within the remaining
available allocation. In addition, Three (3) more projects which are not technically cleared are

also pending.
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Statement-1

(Rs. inlakh)
Sl Name of State Total 2008-09 2009-10 2010-11
No. Allocation
for the Additional ACA released ACA ACA released ACA ACA released
Mission Central for Utilisation Committed for Utilisation Committed for Utilisation
Period Asgsistance for the for the for the
(ACH) projects projects projects
Committed approved approved approved
during the during the during the
Mission period Mission period Mission period
1. Arunachal Pradesh 10740.00 8215.65 2053.91 0.00 2006.94 0.00 0.00
2 Assam 27320.00 0.00 6321.15 7112.41 0.00 3792.54
3. hManipur 15287.00 2308.34 0.00 Q225,12 2883.37 0.00 0.00
4. Meghalaya 15668.00 19616.15 4004.04 0.00 0.00 0.00 0.00
5. Mizoram 14822.00 0.00 0.00 0.00 756.82 0.00 0.00
O. MNagaland 11628.00 0.00 389.26 4538.19 1702.81 0.00 0.00
Ta Sikkim 10613.00 0.00 538.20 6535.49 1663.87 0.00 0.00
8. Tripura 14018.00 7043.40 1760.85 ©000.00 2250.00 0.00 0.00
ToTaL: 120096.00 37183.54 16967 .41 20208.80 18376.22 0.00 3792.54
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Stafement-1/

(Rs. in lakhs)
Sl State Mission ACA released for utilisation for
No. Allocation projects sanctioned during
the Mission Period
2008-09 2000-10 2010-1

1. Arunachal Pradesh 746.00 177119 0.00 0.00
2. Assam 10120.00 6946.79 0.00 0.00
3. Manipur 1260.00 2200.95 0.00 0.00
4. Meghalaya 719.00 644,97 0.00 0.00
5. Mizoram 824.00 699.77 0.00 0.00
6. MNagaland 1028.00 0.00 190.75 0.00
7. Sikkim 120.00 1085.40 0.00 0.00
8. Tripura 1376.00 1577.38 0.00 0.00

TOTAL: 16202.00 14926.45 190.75 0.00

Reducing grant-in-aids for NGOs

2473, SHRI DHIRAJ PRASAD SAHU: Will the Minister of URBAN DEVELOPMENT be
pleased to state:

(a) whether Government has any plan to reduce their grant-in-aids in the next financial

vear for the NGOs working under the Ministry;
(b) if s0, the reasons for reducing grant-in-aids to the NGOs;

(c) the budget under grant-in-aids to NGOs working under the Ministry in the last three
financial years; and

(d) the details of grants already sanctioned during the last three financial years i.e. 2007-
08, 2008-09, 2000-107

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRISAUGATA RAY): (a) Mo, Sir,

(b) Does not arise in view of (a) above.

(c) and {d) There is no fixed budget under grant-in-aids to the NGOs for the various
schemes of the Ministry. The details of funds released/sanctioned during the last three years are
as under the subcomponents “Centres of Excellence in Urban Development” and IResearch in

281



